(c) Efforts are being made to make selected Community Health Centres/ Sub Divisional
Hospitals/ District Hospitals as First Referral Unite[FRUs! under NRHM. "Health' being & 'State’
subject, no specific targets can be given for operaticnalisation of FRUs in States. Mareover, it

depends upon infrastructure and availability of qualified man power.
Steps for arresting population growth

210, SARDAR SUKHDEY SINGH DHINDSA: Will the Minister of HEALTH AND FAMILY
WELFARE be pleased to state:

(a) whether Government has taken necessary steps to ersure that by 2010, it would be able

to arrest population growth by at least & crare; and
(b) ifso, the details thereof ?

THE MINISTER OF HEALTH AND FAMILY WELFARE (SHRI GHULAM NABI AZAD): (&) and
(k) The Family Welfare Programme in India is voluntary in rature, which enables a couple to adopt
the family planning methads, best suited to them according to their choice, without any compulsion

or targets.,

Incia adopted a comprehensive and halistic National Population Policy (NPP), 2000, with
clearly articulated cbjectives, strategic themes and operational strategies. The National Population
Policy, 2000 provides a policy framework for advancing goals and prioritizing strategies to mest the
reproductive and child health needs of the pecple and to achieve net replacement level i.e. Total
Fertility Rate (TFR) of 2.1 by 2070. It is based upon the need to simultanecusly address issues of
child survival, maternal health and contraception while increasing outreach and coverage of a
comprehensive package of reproductive and child health services with government, industry and the

voluntary non-government sectar working in partnership.
Coranary stent scam in CGHS

211, SHRI NANDI YELLAIAH: Wil the Minister of HEALTH AND FAMILY WELFARE be

pleased to state:

(a) whether the Central Bureau of Investigation (CBIY is probing allegation of a coronary
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stent scam involving several corporate hospitals and staff of Central Government Health Scheme
(CGHS) in Hyderabad;

(b if so, the detalls of Corporate Hospitals and staff of Central Government Health Scheme

(CGHS) found involved in coronary stent scam at Hyderabad and at New Delhi; and

(2} the details of action taken so far separately against CGHS autherities of Hyderabad and
New Delhi 7

THE MINISTER OF HEALTH AND FAMILY WELFARE (SHRI GHULAM NABI AZAD): (8) to (o)
Central Bureau of Investigation (CBI) (ACB) Hyderabad has registered a case against unknown
Officials of CGHS, Begumpet, Hyderabad, M/s CARE Hospitals and unknown others and others
under Section 120-B read with 420, 468 and 471 13 (20) read with 13 (1) (d) of PG Act 1988 during
March 2010.

Health schemes for BPL families

212, SHRI 8.8, AHLUWALIA: Will the Minister of HEALTH AND FAMILY WELFARE be

pleased to state:

(a) the details of health schemes/ programmes for Below Poverty Line (BPL)
individual/BPL families funded hundred per cent by Central Government indicating the estimated
beneficiaries with total fund sanctioned, allocated and spent in each year since their inception, State-

wise and item-wige; and

(b) the detalle of schemes/programmes for BPL individual/BPL families  funded
proportionately by Central and States’ Government indicating the estimated beneficiaries State-wise
thereaf with total fund sanctioned, allocated by Central Gavernment and spent by respective

implementing States since inception of the schemes/programmes 7

THE MINISTER OF HEALTH AND FAMILY WELFARE (SHRI GHULAM NABI AZAD): (&) and
(b) Health schemes/ programmes being implemented by the Ministry of Health & Family Welfare
generally cater to all segments of the society including the BPL families. However, two programmes
of the Ministry viz. Rashtriya Arogya Nichi (RAN) and Jarani Suraksha Yojana (JSY) are essentially
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